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(a) whether 1t 15 a fact that the
Manmipur Teiritorial Council could not
utilise 1n full the amount sanctione«
m the Budget for 1858-58, and

(b) 1t so0, the amount s&nctioneq, and
the amount spent?

The Ministey of Home Affairs (Shn
G. B. Pant): (3) Yes

(b) Rs 4112 lakhs and R< 35 8f
lakhs, respectively

12.21 hrs,
DEATH OF SHRI USHA NATH SEN

Mr. Speaker I have to mform the
House of the sad demise of Shiy Usha
Na‘h Sen who passed away on the
20th Ap:i i, 1959 at New Delh: at the
age of 79

Shii Ushi Nath Sen was a mumoer
of the former Central Legislative
Assembiy i1 h 1ear 1930

I am sure thc House will join with
me in conveymng our condolence to
the relatives of Shr1 Sen

The House may stand in silence for
& minute to express its sorrow
The Members then stood 1n silence for
a8 minute

1228 hrs.
PAPERS LAID ON THE TABLE

Avuprr RerorRT OF GOVERNMENT OF
Droum

The Minister of Finance (Shri
Morarji Desai): I beg to lay on the
Table a copy of Audit Report of the
Government of Delhi  under article
151(1) of the Constitution and the
Finance Accounts. 1956-57 (Placed n
Iabrary. See No LT-1369/59)

AMENDMENT TO CusTOMs AND CENTRAL
Excrse Durtes Rerunp  (Branp
RaTzs) Runes

The Deputy Minister of Finance
(8hri B. R. Bhagat): I beg to lay on
the Table, under sub-section (4) of
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Section 43B of the Sea Cugtoms Act,
1878 and Section 38 of the Central
Excises and Salt Act, 1944, a copy of
Notiflcation No GSI 373 dated the
4th Apml, 1959, maling certain further
amendment to the Customy; and Cen-
tral Excise Duties Refund (Brand
Rates) Rules, 1958 (Placed n
Library, See No LT-1367/59).

NOTIFICAYIOR UNDER SeAa Cusroms Acr

Shri B, R. Bhagat. I beg to lay on
the Table, unde: sub-section (4) of
Section 43B of the Sea Customs Act,
1878, a (opy of Notification No GSR
380 dated the 4th April, 1959 (Plac-
ed i Library See No LT 1368/39),

FSTIMATES COMMITTEF
ForTy-~1XT4 REPORT

Shn B G Mehta (Golulwad; 1
beg to presint the Forty  inth Report
of the Estimates Committee on the
Ministey of Finauce (Dopaitment of
Economic Affairs)—Govunment  of
India Mints ind Assav D¢partment.

ELECTIONS TO COMMITTEES

EstimaTEs COMMITTR:

Shri B G Mehta (Gohiwad) 1
beg to move

That thc  Members of this
Housc do proceed to elect mn the
manner riqured by sub-rule (1)
of Rule 311 of the Rules of Pro-
tedure and Conduct of Business
im Lok Sabhi thirty Members
from among themselves to serve
<> Members of the Commuittee on
E.t.mates fo: the term beginning
on the 1.t My, 1959 and ending
on the 30th Apiu, 1960

Mr. Speaker The question 1v

“That the Members of this
House do proceed to elect in the
manner required by sub-rule (1)
of Rule 311 of the Rules of Pro-
cedure and Conduct of Business



